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(e) what stepa have been taken to 
see that the closed units start func-
tioning before long? 

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND 
COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) to (e). The required 
information is being collected from 
the Government of U.P. and will be 
laid on the Table of the House. 
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CENTRAL ORGANISATION FOR FOREIGN 
PROCESSES AND KNOW-HOW 

*705. SHRI CHENGALARA YA 
NAIDU: 

SHRI D. N. PATODIA: 
Will the Minister of INDUSTRIAL 

DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state: 

(a) whether it is a fact that 
Government propose to create a Cen-
tral Organization to look after the 
purchases of foreign processes and 
know-how; 

(b) if so, the purpose of the said 
organization; 

(c) whether the organisation will 
help the Foreign Investment Board. 
recently set up by Government, to 
regulate the foreign collaboration; 
and 

(d) whether the various Ministries 
are opposed to the organization because 
this will curtail their powers? 

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT AND 
COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) to (c). The Govern-
ment are considering the feasibility of 
procuring know-how and technology 
on a centralised basis in respect of 
certain manufacturing sectors and pro-
cesses. The object of such centrilliled 
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procurement, . wherever this is found 
practicable, is to avoid repetitive pur-
chase of such know-how throngh 
different parties, involving heavy 
foreign exchange liabilities, and to 
encourage indigenous research aild 
technological development. The· ques-
tion .f utilisation of various existing 
agencies for this purpose is under 
consideration. It may not be practi-
cable for anyone organisation to 
procure. assimilate and transmit to 
others technological know-how in 
various specialised fields of industry. 

(d) Does not arise. 

AGREEMENT WITH EUROPEAN COMMON 
MARKET CoUNTRIES 

*706. SHRI S. C. SA MANTA : 
Will the Minister of COMMERCE 
be pleased to state: 
. (a) the arrangements arrived at 
with the European Common Market 
countries for giving facilities to India 
on items other than on handloom, 
cotton and silk fabrics; 

(b) the nature of facilities being 
given by them; 

(c) the value of Indian goods likely 
~o be exported to the European 
Common Market and the advantages 
expected to be accrued to India there-
from; and 

(d) the further prospects of any 
increase in such exports '! 

THE MINISTER OF COM-
MERCE (SHRI DINESH SINGH): 
(a) to (d). A statement is laid on 
.the Table of the House. [placed in Li-
brary. See No. LT-1931/68.] 
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